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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT

" BULLETIN PART -II

( General information relating to Lesgislative & other matters)
Thursday, May; 28,__1998/Jalsth 7, 1920 (saka)

No. 397

Constitution of the House Committe

Hon'ble Members would recall that at 'its sitting held on 26th March,
1998 the following motion was passed by the Delhi Legislative Assembly:-

"That Hon'ble Speaker may constitute a Committee consisting of three
members of the House to suggest ways and means for simplicfication
of procedure for timely release of M.L.A. funds and related aspects."

Accordingly, Hon'ble Speaker is pleased to- constltute a House Comittee
consisting of the following members:-

l. Shri Nand Kishore Garg Chairman
2. Shri Rajesh Sharma Member
3. Shri Ajay Maken Member

Shri P.N. Gupta will be ex-officio 1§e(.:.rlletary to the Committee.

P.N. GUPTA
SECRETARY




